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Consumption of Petrol in IDmalayan 
Rally t" 

1834. SHRI A. T. PATIL: Will the 
Minister of EDUCATION AND 
SOCIAL WELFARE \be pleased to 
state: 

(a) what quantities of petrol and 
petroleum products respectively have 
been consumed fOr the Himalayan 
Rally (October, 1980); and 

(b) the action taken by Govern-
ment against the miscrea!lts who 
damaged the cars and lor ubstructed 
their course? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) and (b). Informa-
tion is being collected from the con-
cerned agencies and the same will be 
laid on the Table of the Sabha. 

Printing of Government work by 
Private Presses 

]835. PROF. AJIT KUMAR MELITA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state. 

(a) whether it is a fact that print-
ing work worth lakhs of rupees has 
been got done by the Private Print-
ers in the office of the Registrar 
General of India; 

(b) it so, particulars in this re-
bard since 1-1-1978 about the Private 
Printers and the volume ()f work 
given to them; 

(c) why this printing work was 
not got done in the Government of 
India Presses; 

(d) whether the Directorat4e of 
Priting has given 'No Objection cer 
tificate', if so, the detail thereof; date .. 
wise; 
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(e) the action proposed to be taken 
by Government in the matter for 
patronising private printers; and 

(t) whether any inquiry has been 
held in the matter and if not rea-t 

sons therefor? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Yes, Sir. 

(b) and (d). The information is 
being collected and will be laid on 
the Table of the Sabha. 

(c) The Government of India Press-
es execute a lot of printing jobs of the 
Office of the Registrar General of 
India and only overflow of the print-
ing jobs which is beyond the capa-
city of the Government of India 
Presses is allowed to be framed out 
to the Private presses. 

i 

(e) The Govrnment is not Patro-
nising any private printers. The print-
ing work of the office of the Regis-
trar General of India beyond the 
Capaciay of the Government of India 
Presses is farmed out to the private 
printers by the Registrar General 
keeping in vipw the Govt. interest 
under the usual conditions prescrib-
ed by the Directorate of Prnting. 

(f) Does not arise. 

Employment Generated under Food 
tor Work Programme 

1836. SHRI JYOTmMOY BOSU: 
"Nill the Minister of RURAL RE CON-
5TRucT�ON be pleased to state: 

(a) State-wise additional elnploy-
ment f. enerated in terms of man.days 
through implementation of Food 
f'or work programme, year-wise. from 
H'77-78 to 1979-80; 

(b) whether Government have 
drawn l'P a new programme named 
"N ational Rural Employment" pro-
gramme; and 

(c) it ao, what are its salient !ea-
tures? 

THE MlNISTER OF STA'l'B IN 
THE MINlSI'RY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHaI BALlr.SHWAR RAM): <a> A 

statement indicating the additional 
employment generated State-wise 
under Food for Work Programme 
during the year 1977-78 to 1979-SO 11 
laid on the Table of the House 
[Placed in Library See No. LT-1475! 
SO.] 

(Ib) Yes, Sir. The Food for Work 
Programme has already been replaced 
,by National Rural Employment Pro-
gramme. 

(c) A copy of guidlines of the new 
programme is laid on the table ot the 
House. [Placed in Library See No. 
LT-1475/BO.] 

Smoke Nuisance Act 

1838. SHRI HANNAN MOLLAH: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Gov~ent are 
aware that the Smoke Nuisance Act 
is as old as history; 

(b) whether Government feel that 
as a result of that this Act at present 
Cails too cope with the problem of 
poisoning the environment in indus-
trial belts of the country; 

(c) if so, what are the steps taken 
by the Government to amend the 
Act; and 

(d) when this will be implemented? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAlN SINGH): (a). Some Nui-
sance Act is not a Central Act. How-
evc"r, States have legislated on smoke 
nuisance. 

(b) The Government is aware of 
the problem of pollution of environ-
ment in industrial belts of the country 
and. in order to provide for the pre-
vention and control of air pollution, 
the Government has introduced a 
Bill in the current session of Lok 
Sabhs. 

(c) and (d). Do not arise in view 
of (a). 




